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Skoda  Aute Indin

L celebrated | the . last
| quarter of 3022 with an
| international congregation
“m the  pleturesgue
backdrop of the
| Himalayas in Dehadun,

The Peak -to-Peak
"Drive  showeased  the
achievements ot the

Ccompany and i India
made products o a large

KUSHAQ at the vocently
conducted CGNCAR cranh
O8I Commenting  on
the ovcandon, Skodin Auto
It brand directon said,

“Owe Indine 2.0 horoen
were inthelr element In
the beauttul toothilin of
the thmalayas, 2022 haw
been o remarkable  yeur
for uw,

With the response we
have

‘ o tecelved,  we  are
Cgathering - consisting - of  confidemt  of carrying
Cautomotive experts from  forward  (this - momentum
India and around  the  into 2023, and beyond.”
world, The st month saw the

It also commemorated  KUSHAQ earn o S-star
the full CSestar - crash rating for both adult and
satety ratings  for the  child occupants, the only
NAME CHANGE| | [NAME CHANGE
. JAREENA BEGUM,| [ |1, SHARBUDEEN, $/0.
W/O Sharfudeen, Bom| | [Shelkalavudeen, Born

On 02.11.1961, Residing
at Door No.21/6, Muslim
Street, Newpet, Attur,
Salem Dt-636141, Shall
henceforth be known as
A.JAREENA BEEVI

JAREENA BEGUM

On 24.05.1962, Residing
at Door No.21/8, Muslim
Street, Newpet, Attur,
Salem Dt-636141, Shall
henceforth be known as
S.SHARFUDEEN

SHARBUDEEN

NOTICE

cae made i Indin o Indin car (o be  tested
have ncheved thiv double  under  the newer, more
nore The KUSHAQ i stringent  GNCAP  test
Ao the st made-in protocols,

dnal Land/Property Document 1Lost

I M Dhanabal (Andhar No 2009 9978 0368) 8/u Manoharan
aged ahoul 31 year reaiding at Daor No 3/26, East Street. 1,
Harkarnamakula Via & post, Colmbatore 041107 oo hereby inform
0 the General Publio that | have lost the original Land will deed
Dooument No 61060 1egistered st Parlyanalckenpalayam Sub
Raglatrar Office Colmbatore District. On 21 102022 | have 8000
lawyer In Colmbatore Court Campus 1o getlagal opinion and | have
noen will dead and E C, Chitta and residential proof In the name
of my father and also. After taking the belt and seaing the lawyer
want misaing while soming to the bus stop. If anyone find the said
pleane contact me over phone No.83822 94714 or at the following
resldential address Door No 3/26, East Street-1, Sarkarsamakula
Via & post, Coimbatore-641107

Dhanabal
_8/o.Manoharan. |
FORM A
PUBLIC ANNOUNCEMENT

[Under Regulation 6 of the Insolvancy and Bankruptcy Board of India
(Insolvency Resolution Prochss for Corporate Persons) Regulations, 2018
FOR THE ATTENTION OF THE CREDITORS OF
KHADYOTA KISHAN FOUNDATION
(KIGHAN RESEARCH AND DEVELOPMENT CENTRE)

__RELEVANTPARTICULARS |

I Khadyota Kishan Foundation
1 thran nl‘ Corporate DoMur ,(KI'M" Research .”! Devel t 9. antre) |
4 | Date of incorporation of ) )

vorporale debtor

Authority under which Registrar of 08, Tamil Nadu,
corporate deblor is Coimbato ompar
Incorporated / registered nm o

Corporate Idenlity No Iil.l;nllod )

28-02-2018

w

a

Liability Identification No. of
.|oorporate deblor

U01110TZ2018NPL0O30079

Addrans of the registered dMu
and principal office (it any) of
corporate deblor

o

| [In respect of corporate debtor
’ Estimated dale of closure of

° Insolvency commencement date

241/1, 3rd SBundaram Street,
Nalvar Layout, Near Lala Mahal,
Rathindpuri, Coimbatore-841 027

th November, 2022 (Emall of
Order rocelved on 11th November 2022)

|

. The State Level Environmental Impact Assessment
Authority-TN-(SEIAA) in their Letter No. SEIAA-TN/F.
No.8297/1(a)/EC.N0.5337/2020, dated: 10.10.2022 has
issued Environmental clearance To M.Ramasamy, S/o.
Mariya Gounder, Kalavai Thottam, Thegani, Periyakuyill
Post, Coimbatore District- 641201, to quarry lease for
quarrying Rough stone and Gravel Quary in S.F.No.
80/1E1, 80/1E2 & 80/1E4 over an total extent of
1.37.0 Hect, Patta land in Pachapalayam Village,
Sulur Taluk, Coimbatore District. The public may seen
the environmental clearance letter from the district
pollution control board office located at and also seen
the clearance order in the SEIAA, website at http//
environmental clearance.nic.in

M.RAMASAMY
Coimbatore

Original Land/Property Document Losl

|, Mayavan (Aadhar card No.8846 4231 8523) D/o.
Raman){ aged (about 65, residing at D.No.60/65, Rangar
Sannathi Street, Namakkal Town & District-637001
do hereby inform to the General Public that | have lost
the original land document pertaining to our Propqlrtey
registered in document No.2722/2016 and 2723/2?« 'I
dt: 11.03.2016 registered at Namakkal RD, Namakka
Joint-2 Sub -RD N.Pudupatti Revenud Group/ If anyone
finds the said document, please contact me over phone
N0.9443231840 or at the following residential addres;
D.No.60/65, Rangar Sannathi Street, Namakkal Town

' |Inscivency resolution process 8th May, 2023

Name and registration

@, |number of the Ineolvency Usha Gayathri Kavi '
" | profossional acting as Interim IBBIIPA-001/1P-P02639/2022-2023/14100
resolution professiohal:
Address and e-mall of the . Old No. 12/1 (New Ne. 21), Kutchery Road
0. | Interim resolution professional, Mylapore, cn(.nn-uooo& ’
a8 registered with the Board

ca.ushagayathrik@gmail.com

Address and e-mall to be used

Old No. 12/1 (New No. 21), Kutchery Road,
for correspondence with the

Mylapore, Chennal - 600 004
Interim resolution professional | Irpkhadyot, @gmail.com Mob No: 9500075778

\

.| Last date for submission of claims| 23-11-2022

District-637001

Mayavan

Classes of creditors, If any, under
clause (b) of sub-section (8A)

| of section 21, ascertained by the
Interim resolution professional
Names of Insolvency Professionals
Identified to act as Authorised
Represantative of creditors in a
class (Three narrles for each class)

14.|(a) Relevant Forms and
(b) Details of authorized
representatives are avallable at;

Notice is hereby given that the National Company Law Tribunal has ordered the

commencement of a corporate insolvency resolution process of Khadyota Kishan

Foundation (Kisan Research And Development Centre) on 09/11/2022.

The ‘creditors of Khadyota Kishan Foundation (Kisan Research and

Dévelopment Centre), are hereby called upon to submit their claims with

proof on or before 23™ November 2022, to the interim resolution professional

atthe address mentioned against entry No. 10.

The financlal creditors shall submit their claims with proof by electronic means

only. All other creditors may submit the claims with proof in person, by post or

by electronic means.

Afinanclal creditor belonging to a class, as listed against the entry No. 12, shall

Indicate its choice of authorised representative from among the three

Insolvency professionals listed against entry No.13 to act as authorised

representative of the class [NA]in Form CA.

Submission of false or misleading proofs of claim shall attract penaities.

Usha Gaythri Kavi

Name and Signature of interim Resolution Professional

1BBVIPA-001/1P-P02639/2022-32/14100

Not Applicable

Not Applicable

http://ibbi.gov.in/downloadform. htmi
Not Applicable

Date: 14.11.2022
Place: Chennal
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Pollikalampalayam Via
Truoowr 641665 Intend  having

"y eniment as  an  advocate
moved before the Bar Councd of
Tami Nadu. Bar Council Buikdngs
Hgh Court Campus. Chennar- 104
™Those who have any vald

otyectons May Notfty the same to

Road, Karur-2 Intend having
my enrolment as an advocate
moved before the Bar Council
of Tamil Nadu, Bar Council
Buildings. High Court Campus,
Chennai-104. Those who have
any valid objections may Notify
the same to the Bar Council
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